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and non-supply oj wagons oranges resulting in huge 

-̂  losses  tn Oranae   arowers 
MR. DEPUTY CHAIRMAN: All right. We 

will continue this after the Calling Attention 
Motion. 

 
The House then adjourned for 

lunch at one minute past one  of  the   
clock. 

The House reassembled after lunch at three 
minutes past two of the clock, Mr. Deputy    
Cchirman in the 
Chair.  

CALLING ATENTION TO A MATTER OF 
URGENT PUBLIC IMPORTANCE 

Shortage and non-supply of wagons for 
transport of. Oranges from the Vidarbha 
Region of Maharashtra, resulting in huge 
losses to Orange growers    • 

MR. DEPUTY CHAIRMAN: Now, 
we shall take up the Calling Atten 
tion.  Shri Akarte.  

SilHRl JAGANNATH, SIT ARAM AKARTE 
(Maharashtra): Sir, I beg to call the attention of 
the Minister of Railways to the shortage and non-. 
supply of wagons for transport of oranges from 
the Vidarbha region of Maharashtra, resulting in 
the huge losses to orange growers and the action 
taken in this regard. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): Sir. Orange traffic offers in 
bulk quantities from stations around Nagpur 
area. The main loading points are Nagpur, 
Kamleshwar, Katol, Narkhar, Pan-dhurna, 
Teegaon, Multai, Badnera and Amarayati. 

During the current orange season, i.e. 
January to 8th March, 1981. the Railways have 
loaded 1755 wagons of organles from Nagpur 
area. The bulk of thia traffic moves towards 
New Azadpur (Delhi area) and for this 
purpose, the Railways have so far run 24 
special trains. As on 8-3-1981, 

I the outstanding demand for wagoqe for 
movement of oranges was only 57. The 
Railways are making all efforts to clear 
orange traffic expeditiously, 

SHRI  JAGANNATH      SITARAM: 
AKARTE,:  Sir,  I waited    upon    the Minister 
of  Railways along with     a delegation of the 
kisans about a fortnight ago and we explained all   
our difficulties.   The  hon.     Minister     for 
Railways,   Mr.   Kedar     Pande,     was pleased 
to give us a promise that aM our difficulties 
would be removed and the situation would 
improve. Although a fortnight has passed after 
that, unfortunately I am receiving telegrams and 
letters that the    office-in-charge at Nagpur 
Headquarters are   not responding  properly to  
the  instructions and the  orders  issued  by  the  
Government.   That  is  the  real  difficulty. The 
hon.  Minister has been pleased to  issue  
instructions  to our  satisfaction.   But   the   
officers-in-charge      at Nagpur   and the  
Divisional     Officers are not behaving properly. 
They are behaving rudely. They are not follow- p 
ing the instructions. That is the real difficulty. I 
request the hon. Minister to   pay   particular   
attention  to     the \ matter whether the officers 
are pro- ^ perly   responding   to the orders, and 
instructions issued by    the    Government.  I  am 
told that some  of     the officers are deliberately 
delaying.    I have  got  a complaint from a     
very respectable person that they are delaying 
and that they are not properly following the 
instructions. Therefore, I request that proper 
attention    may be paid to this aspect of the 
matter. 

THE MINISTER OF RAILWAYS ' (SHRI 
KEDAR PANDE); Sir, it is a fact that the hon. 
Member led the delegation of kisans to my Rail 
office and we had a long talk. I passed orders as 
they wanted. I am told that the orders were 
executed. If there is any discrepancy anywhere 
and if there is no implementation of that order, I 
shall take serious action against those persons. 
And I was pleased to hear from the hon. Mem-
ber when we had a talk that    they 
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wtr'e fully satisfied and that there was no 
grievance from their side. So, for the first 
time here I am told that they did not execute 
my orders. I sh,all look into it and see that the 
orders are executed in a proper way, 

SHRI SHRIDHAR WASUDEO DHABE 
(Maharashtra): Sir, it is a very important 
question, and it a question about the transport 
of perishable articles. This concerns not only 
the oranges from the Vidharbha area but also 
a large number of pei;i- 

- shable articels like mangoes, bananas, 
Papayas,   etc., and here  the  question 

- comes about the transport  of    them by the 
railway wagons. 

Sir, in this respect, I must say that there is 
no policy of the Railway Ministry, and the 
perishable nature of these articles are not 
taken into consideration for providing 
transport facilities. Sir, why has this 
happened? In the Vidarbha region, the main 
cash crop is oranges. The peak period is 
March and April when the oranges are ripe 
and they are sent throughout the country, to 
places Where they can get more prices. There 
are also co-operative societies of the cultiva-
tors. One of the main centres is at Badnera, 
Amravati district. They specially got one sub-
station at Mul-tai in Madhya Pradesh where 
the biggest transporting arrangements are 
made by the Railways for providing wagons 
and sending them to other places. Sir, the 
complaint is that there is a bottleneck and 
there is corruption at that place. On 27-2-
1981, at Multai, they have ibooked a number 
of wagons. They were loaded but they were 
not moved for two or three days. The main 
complaint is that the wagons in sufficient 
quantity were not available. Apart from that, 
even though they are made available, they do 
not move immedaitely for transporting the 
oranges and other articles. Therefore, Sir, the 
first question which I would like to ask the 
Minister is whether there is any transport 
policy im regard to perishable articles like 
oranges, etc., and whether any 

arrangements  are  made  to  transport these 
articles. Sir, I am told that   the wagons which  
are  given  are     open wagons   and  they   are  
not     covered wagons.  And in the  
transporting  itself, 25 per cent damage takes 
place, and the oranges become rotten    and 
spoiled.   Therefore,  some steps     will have  
to  be taken to  provide  proper type of  wagons  
which  can transport these fruits in a proper 
condition to-the  places  of destination.  
Otherwise, the  Railways should be    
responsible for the damage.  Sir,  the other 
"complaint  is that the wagons which are' 
supplied there  are of very    inferior quality 
and are not suitable to transport them. And that 
is one of the reasons why the oranges ibecome 
spoiled..' There is also anotlier complaint 
which the Railway Minister should look into. 
|H'e has been very keen to raise the fares and 
the freight. In this   respect, from station to 
station, a concession-was given to these 
articles so    that they can be immediately 
moved and sent   to   other  places.    Firstly,     
Sir, there was 25 per cent concession last year. 
Now cent per cent charges are levied  and  no 
concession has     been giy.en to •cultivators 
and farmers who are sending oranges. 
Therefore, when you  are  charging  75  per  
cent  more and  you  have increased  the  
charges on the transport    of    these    articles, 
what steps have been taken for their security 
and safe transport and other things?  I would 
also  like to     know from the Minister for how 
many days these  wagons  were  lying  idle,   
fuU.y loaded with oranges, at Multai station 
and other  sub  stations? That is the crux  of the  
problem.  Merely  giving assurances is not 
enough.    Some machinery must be found out 
which can look after these things or some spe-
cial officer must be appointed at that place in 
the peak season so that the prolblem of 
despatching these oranges and other articles 
does not arise from time to time.         

Therefore, I would like to know whether 
any policy has been formulated or evolved in 
order to give concessions to these cultivators 
at the time when they are sending    these 
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of waaonswere fully satisfied and that there 
was no grievance from their side. So, for 
the first time here I am told that they did not 
execute my orders. I shall look into it and 
see that the orders are executed in a proper 
way. 

SHRI SHRIDHAR WASUDEO DHABE 
(Maharashtra): Sir, it is a very important 
question, and it a question about the 
transport of perishable articles. This 
concerns not only the oranges from the 
Vidharbha area but also a large number of 
perishable articels like mangoes, bananas, 
Papayas, etc., and here the question comes 
about the transport of them by the railway 
wagons. 

Sir, in this respect, I must say that there is 
no policy of the Railway Ministry, and the 
perishable nature of these articles are not 
taken into consideration for providing 
transport facilities. Sir, why has this 
happened? In the Vidarbha region, the main 
cash crop is oranges. The peak period is 
March and April when the oranges are ripe 
and they are sent throughout the country, to 
places Where they can get more prices. 
There are also co-operative societies of the 
cultivators. One of the main centres is at 
Badnera, Amravati district. They specially 
got one sub-station at Mul-tai in Madhya 
Pradesh where the biggest transporting 
arrangements are made by the Railways for 
providing wagons and sending them to other 
places. Sir, the complaint is that there is a 
bottleneck and there is corruption at that 
place. On 27-2-1981, at Multai, they have 
Ibooked a number of wagons. They were 
loaded but they were not moved for two or 
three days. The main complaint is that the 
wagons in sufficient quantity were not 
available. Apart from that, even though they 
are made available, they do not move 
immedaitely for transporting the oranges and 
other articles, Therefore, Sir, the first 
question which I would like to ask the 
Minister is whether there is any transport 
policy im regard to perishable articles like 
oranges, etc., and whether any 

arrangements  are  made  to Transport these 
articles. Sir, I am told that   the wagons  
which  are  given   are     open wagons   and   
they   are   not     covered wagons.  And  in 
the  transporting  itself, 25 per cent damage 
takes place. and the oranges become rotten    
and spoiled.   Therefore,  some steps     will 
have  to  be taken to  provide  proper type of  
wagons  which  can transport these fruits in a 
proper condition to< the  places  of 
destination.  Otherwise, the  Railways should 
be    responsible for the damage.  Sir,  the 
other "complaint is that the wagons which 
are supplied there  are of very    inferior 
quality and are not suitable to transport them. 
And that is one of the reasons why the 
oranges Ibecome spoiled." There is also 
another complaint which the Railway 
Minister should look into. (He has been very 
keen to raise the fares and the freight. In this   
respect, from station  to  station,  a 
concession was given to these articles  so    
that they can be immediately moved and sent   
to   other  places.    Firstly,     Sir, there was 
25 per cent concession last year. Now cent 
per cent charges are levied  and  no 
concession has     been giv.en to cultivators 
and farmers who are sending oranges. 
Therefore, when you  are  charging  75  per  
cent  more and  you  have increased  the  
charges on the transport    of    these    
articles, what steps have been taken for their 
security anj safe transport and other things?  I 
would also  like to     know from the Minister 
for how many days these  wagons  were  
lying  idle,  fully loaded with oranges, at 
Multai station and  other  sub  stations? That  
is  the crux  of  the  problem.  Merely  giving 
assurances is not enough.    Some machinery 
must be found out which can look after these 
things or some special officer must be 
appointed at that place in the peak season so 
that the problem of despatching these 
oranges and other articles does not arise from 
time to time. 

Therefore, I would like to know whether 
any policy has been formulated or evolved 
in order to give concessions to these 
cultivators at the time when they are 
sending    these 
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huae   loRSPR   fn   Ornnao   nrnWP.r':  

SHRI KALYAN ROY:    And    that 
perishable commodity is the Minister. 
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and non^upply of icagons    . oranges resulting in 

huge losses to Orange growers 

 

SHRI B. D. KHOBHAGADE (Maha-■jashtra): 
The hon. Minister has just now admitted that this 
year's orange crop is much less as compared to 
last year. Even then, the Railway Ministry has 
failed to export the reduced quantity of oranges 
during the •current year. 
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huae losses to Orange growers 
SHRI    C. K. JAFFAR    SHARIEF: We are 

talking about the perishable commodities with 
reference to oranges.   The hon. Member was 
suggesting about the Horticulture    Department, 
this  and   that.   If  the   local  Government  
creates an  agency which takes the    
responsibility    of    co-ordinating with  the  
railways,    we    welcome it. But the practice    so   
far is that the growers, producers   and 
rSiil'WdLya   always  discuss  among   themselves  
and on the basis of this a programme is organised.    
According    to    the    programme the loading is 
done.   Sir, last year ^^e production wag bumper 
and the  railways -were  able to carry    it. This  
year On  many occasion we are prepared to  carry 
the load, but it is not forthcoming.   That is the 
position. There is no question of shirking   the 
responsibility   by   railways.       (Interruptions).   
Kindly bear with me.   We fully appreciate the 
difficulties of the growers of this fruit, oranges, 
because not only it is a perishable commodity,—• 
but there is  no cold storage system also.   We do 
realise the difficulty and we are all the more 
anxious to help them.   There js no question of 
shrinking the responsibility. 

SHRl SADASHIV BAGAITKAB: 
I am not raising any debate. Just I 
would like to bring to the notice of 
the Minister one thing which he has 
forgotten. It is the bounded duty of 
the railways, in their own economic 
and financial interests, to be in the 
market. It should not be left to the 
businessmen to come and see you. 
You should know that the trucks are 
making inroadg in carrying the goods 
which is reeling in the economy of 
the railways and the railways should 
be interested in picking up the 
traffic. ■ i 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRl C. K. 
JAFFAR SHARIEF): Sir for any perishable 
commodity, whether it is oranges or bananas 
or anything... 

SHRI KALYAN ROY: He has replying to 
the question of oranges and now h^ is 
replying to bananas. 
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2,576 wagons    and   this   year    upto-March 
8, jt is 755. 

SHRi SUNDER SINGH BHAN-DARI: 
What about booking at railway's   risk? 

 

THE  BUDGET   (GENERAL)   1981-82 —
GENERAL   DISCUSSION—Contd. 

MR. DEPUTY CHAIRMAN: Now we 
start the discussion on the General Budget. 
Shri Satya Paj Malik. You have ten minutes 
more. 

 


